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Export Permit for whest issueg to
M/s. Patel Seeds Private Limited by
Haryana Government

1552. SHRI JYOTIRMOY BOSU:

Wil] the Mimister of AGRICULTURE
be pleas.d to state:

1a) whether last year. when the
Goverrinent  of India took over the
enire wheat trade, a total ban was
1mposed on the movement of wheat
f 'm one State to another;

(b) 1f so, whether his attention has
been drawn to the fact that in contra-
vention of the Central Goveinment
policy, the Harvana Governmen!
1ssued export permuts for wheat to
a single party, vriz M/s Patel Seeds
Private Laomited, for 8000 tonnes:

(¢) whethey M/s Patel Sceds Pvt
Ltd . purchased the entire wheat from
the open 'matket of Haryana and
despatched the same to Maharashtra
in 50 Kg packing ag wheat sced for
Maharashtra Government;

(d) whethtr the party concerned
actually sold the entire «tock of 8000
tonnes in Maharashtra at the rate of
R» 300 to Rs. 400 per quintal: and

(e) if su, Government’s reaction

thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEE P, SHINDE):
(a) and (b). The Inier-Zonal Wheat
and Wheat Products (Movement Con-
trol) Order 1973 provides that seed
whest required for bonafide asricul-
tural purposes could be exportzd or
imported under and in accordance
with a permit granted by the State
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Goverrment having jurisdiction in
this behalt. Under this provision the
State Government of Haryana had
issued an export permit for 2.000
tonnes of wheat seed to Messrs, Patel
Seeds Private Litd,

(c) to (e). The Government of
Maherashtra have reported that the
seed imported by M/s. Patel Seeds
Private Ltd. was packed in bags of 40
kg. and 50 kg, with the label “Top
quelity seed wheat. poison treated.’
The State Government have glso re-
ported that of the total quantity
mrported by M/s Patel Seeds Pvt
Ltd, only 166.15 tonnes were sold to
ihe Zilla Parishad, Jalgann at Rs 300
per quintal as seed and another 19,73
tonnes were sold as seed to the Zilla
Parishad at Rs. 285 per quintal. The
Stale Government have pointed out
that tht firm 1: being prosecuted for
having sought to utilise the bLalance
wheat seed unauthorisedly for con-
sumption purposes and that the stocks
with the firm have been frozen.

Report of Sugar enquiry Commission

1553. SHRI JYOTIRMOY ROSD-
Will the Mimmister of AGRICULTURE
be pleased to state:

(a) whether the Sugar Enquirv
Commussion set up bv the Govern-
ment of India had submitted their
report to the Government a few
months ago:

(b) if so, what are the main find-
ings and recommendations of the
Commission; and

(c) what action, if any, has been
or is being taken on the Commission's
recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SIIRI B P MAURYA): (a) Yes, Sir.

(b) and (¢Y The maln recom-
mendations of the Commission relate
to the issue of pationalisation of the
sugar industry, in the context of de-
mands for which the Commission was





